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Petition(s) for Special Leave to Appeal (Civil) No(s).4 720/ 2006

(From the judgenent and order dated 0 3/ 01/ 2006 in WP No. 6 360/ 2004 of The
HGH COURT OF JHA RKHAND AT RANCH |)

MS. SNGHENTERPRI SES Petitioner(s)
VERSUS
COMNR .OFCENTRALEXI SE, JAMSHEDPUR&ORS Respondent ('s)

(Wth prayer for interimrelief and office report )

Date: 02/ 11/ 2007 This Petition was called on for hearing today.

CORAM
HONBLED. JUSTI CEAR JI TPASAYAT
HONBLEM JUSTI CEP. SATHASI VAM

For Petitioner(s) M. Sunil Ku ma r,s r.Adv.

M. A P. Sahay, Adv.
M. Tuhin, Adv.
M. Kul dip Singh, Adv.

For Respondent (s)

Ms. Rajni Chri, Adv.
M. B. Krishn a Pr a s a d, Adv.

UPON hearing counsel the Court made the follow ng
ORDER

Call after three weeks.

(Ganga Thakur) (Vijay Aggarwal)
P Sto Registrar Court Master



